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timo to take appropriate stePs to £n-
force the ,provisions of the Act strict-
11. The State governments includlIlg 
the Government of Bihar have rellor-
ted that they are taking appropriate 
action in this regard. 

SediDg up of Industries ill Orissa 

*50. SHRI A. C. DAS: Will the 
Minlstel' of INDUSTRY be pleased to 
&tate: 

(a) whether a decision has been 
taken by his Ministry for granting 
licence to the private entrepreneurs 
to set up industries in the areas where 
raw materials required for those in-
dustries are sufficiently available; 

(b) if so, whether any such propo-
sal has come from Government of 
Orissa to allow the private ~ntrepre­
neurs to set up some minerals and 
forest based industries in Orissa 
which abounds in forest and mineral 
wealth; 

(c) the expec eel time of gr~ting 
licence to those private entrepreneurs; 
and 

(d) the name of the placei where 
such industries are goin~ to be set 
up? 

THE MINISTER OF STATE IN 
TH:& MINISTRY OF INDUSTRY 
(SHRI CHARANJIT CHANANA): (8) 
Local availability of raw materlal is 
an important consideration in gran-
ting licences in relation to certain 
types of industry. . 

(b) to (d). During January-Octo-
ber, 1981, 18 applications for grant 
of industrial licences have been recei-
ved from p.rivate entrepreneurs, which 
are mainly based on the forest and 
mineral resources of the State. Of 
these, 3 .applications have been. ap-
proved and 7 rejected on diverse 
valid grounc;ls. Details of these appli-
cations are given in the statement 
laid on the Table of the House. The 
remain~ng applications are at various 
stages of consideration of the Govern-
ment. I I!~ 
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